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OFFICE OF THE PRINCIPAL DISTRICT 8:. SESSIONS JUDGE (HQS):
TIS HAZARI COURTS, DELHI

DU_TY__ROSTER ,_Q_F OATlj_COMMISSIONERS

In partial modification of Duty Roster of Oath Commissioners issued vlde Order No.
34402-430/OC/Admn.I/THC/2026 dated 27.04.2026 for Rouse Avenue Court Complex, New
Delhi for the month of May, 2026, it ls hereby Informed that the duty assigned to Ms. Preetl

-A Kumari and Ms. Alisha for dated 19.05.2026 and 20.05.2026 respectively, stands withdrawn
due to expiry of their tenure on 24.04.2026.

Accordingly, in place of the aforesaid Oath Commissioners, duty at Rouse Avenue
Court Complex is hereby assigned to the following Oath Commissioners for the dates
mentioned against their names:—

Z K raises?/Hams I I I1 Name of
S.No ‘ Advocate nd Name

Address Mobile l Date of duty
Number at Rouse -

Avenue ,
1 Court \
l_ Complex i

1 Ms. Madhuri W/OMr.Chandervee I‘

R/0 G-89f5,Ground
Floor, Luxmi Park,
Nangloi, West Delhi-
11004&l _,._,

8447188351 , 19.05.2026 .

S/0 Mr. S.S.
Aggarwal

2 Mr. Ankur
Aggarwal Y

R/o 2105/1A/3, Road
no. 22, Prem Nagar,
Delhi-110008

9871699756 20.05.2026

2(,1i6 "'1
No. /OC/Admn.I/THC/2026 Dated, Delhi The B 7 M

Copy forwarded for information and necessary action to:-

(S n ay Bansal)
Officer-in-Charge, Admn.I

Tis Hazarl Courts, Delhi.
O/o Principal District & Sessions Judge (HQs), l

if J
A) 1018

1. The Registrar General, Hon'ble High Court of Delhi, New Delhi w.r.t. letter bearing
No. - 1838/Genl./OC/DHC dated 14.08.2019.

2. The Ld. Principal District & Sessions Judge-cum-spl. Judge (PC ACT) (CB1), Rouse
Avenue Court Complex, New Delhi.

. Hony. Secretary, Deihl Bar Association, Tis Hazari Courts, Delhi.

. The Concerned Oath Commissioners
The Website Committee with request to direct the quarter concerned to upload the
same on the website of Delhi District Courts.
The Administrative Officer (Judicial), R&I Branch, Tis Hazari Courts, Delhi with9‘’\;i"""-”
request to direct the quarter concerned to affix the same on all the notice boards at
Tis Hazari Courts, Delhi.

7. PS to the Ld. Principal District & Sessions Judge (HQs), Tis Hazarl Courts, Delhi.

z, 1/”
Officer-Iy harge, Admn.I

O/o Principal District & Sessions Judge (Hqs),
Tis Hazari Courts, Delhi.
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